Central Administrative Tribunal
Principal Bench, New Dglhi,

CP~ 220/94 in
0A=-566/92

Neu Delhi this the 12th Day of July, 1994,

Hon'ble Mr, Justics S.K, Dhaon, Chairman
Hon'ble Mr, B8, N, Ohoundiyal, Member(a)

Sh, v,Pr, Bansal,

S/o Sh, H,C. Aggar val,

R/o0 D-11/52, West Kiduai Nagar,

New Delhi, Pet it ioner

(8y advocate Sh, P.P, Khurana)

VBT su s
Shri m, s, Dayal,
Secretary,
Ministry of Health & Family Welfara,

Nirman Bhawan,
New Delhi, : Respondent

. ORNDER(CRAL)
delivered by Hon'ble Mc., Justige S, K, Dhaon, Chairman

The. learnad counsel for the petitioner states

that he does not press CP~ 220/94, Accordingly, it is

dismicsed,

(8., DHéUNDIYAL) (sxé. DHAON)

MEMBER (A) CHAIRMAN
[/




